HIGH COURT OF SIKKIM
GANGTOK

NofS.../HCS Dated:.../.3/$ [ 2024,

NOTIFICATION

In partial modification of Notification No.14/HCS dated 15.06.2018, the

Committee to re-visit all High Court Rules as well as Rules for proper management

and preservation of the disposed of records for the High Court and Subordinate

Courts is hereby re-constituted as under:-

1. Hon’ble Mr. Justice Bhaskar Raj Pradhan, -Chairperson

Judge,
High Court of Sikkim.

2. Mr. N. Rai, -Member

Senior Advocate,
High Court of Sikkim.

3. Registrar (Judicial Service), -Member

High Court of Sikkim.

4. Legal Remembrancer-cum-Secretary -Member

Law & Parliamentary Affairs Department.

5. Ms. Chunu Subba -Member

Joint Legal Officer,
Law & Parliamentary Affairs Department,
Government of Sikkim

By Order,
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Joint Registrar-cum-Sr. Judgment Writer to Hon’ble the Chief Justice, High Court of
Sikkim.

Additional Registrar-cum-PPS to Hon’ble Judge, High Court of Sikkim.

Joint Registrar-cum-Sr. Judgment Writer to Hon’ble Judge, High Court of Sikkim.
Registrar (Judicial Service), High Court of Sikkim.

Central Project Coordinator, High Court of Sikkim, Gangtok.

Legal Remembrancer-cum-Secretary, Law & Parliamentary Affairs Department,
Government of Sikkim, Gangtok.

Ms. Chunu Subba, Joint Legal Officer, Law & Parliamentary Affairs Department,
Government of Sikkim, Gangtok.

Mr. N. Rai, Senior Advocate, High Court of Sikkim.

Principal District and Sessions Judge, Gangtok.

All District and Sessions Judges, Sikkim.

All Chief Judicial Magistrate-cum-Civil Judges (SD), Sikkim.

All Civil Judges-cum-Judicial Magistrate, Sikkim.

All Section Head, High Court of Sikkim.

Computer Cell, High Court of Sikkim for uploading in the official website.

Notice Board.

Guard file and

File.
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